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Petition(s) for Special Leave to Appeal (C No(s). 12574/2013
(Arising out of inpugned final judgnent and order dated 21/11/2012
in W  No. 2033/ 1990 passed by t he Hi gh Court of Judi cature
Al | ahabad, Lucknow Bench)
MOONA & ORS. Petitioner(s)
VERSUS
DEPUTY DI RECTOR, CONSOLI DATI ON & ORS. Respondent ( s)
(Wth InterimRelief and Ofice Report)
Date : 23/02/2017 This petition was called on for hearing today.
CORAM :  HON&#39; BLE MR, JUSTI CE MADAN B. LOKUR
HON&#39; BLE MR JUSTI CE DEEPAK GUPTA
For Petitioner(s) M. Suresh Singh, Adv.
Ms. Ruchi Kohli, AOR

For Respondent (s) Ms. Sudha Pal, Adv.
Dr. (Ms.)Vipin Gupta, Adv.
M. Vinay Garg, AOR

UPON hearing the counsel the Court nmde the follow ng
ORDER
Learned counsel seeks sone tine to file vakal atnama on behal f
of respondent Nos. 3 to 7.
The matter is adjourned.
(Meenakshi Kohl i) (Jaswi nder Kaur)
Court Master (SH) Court Master (NS)
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